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In The Central ministrativ& Tribunal : 
Calcutta Bench 

OA 384 of 1 1996 

Present 	Hon'b1 Mr. S0 Biswas, 'Mministrative Member 

I Hon'ble Mr. M.L. Chauhan, Judicial Member 

War ayan Ch. Haldar 

vS-.. 

14/0 Finance 

For the Applicant : Mr0 P. Ch.atterjee, Counse 

For t he Ilk $ ponde nt s: Mrs. U. Bh att ac h ary, Cot e 1 

Date of (1der ; 13052002 

ORDER 

.L .CHAUHN. JM 

When the matter is taken up to-day if or hearing, the Ld.. 

Counsel for the applicant sunits that the applicant does notnt. 

to proceed with thepYtton. TherCfore, ihe present app1cation 

is dismissed as not pressed. 	 1 

( M.L. Chauhan ) 
Member(J) 

DKN 


